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Present : Counsel for the applicant
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S.K. Jain

29.6,1990 ORDER

In this O.A., the applicant has challenged the
validity of the order dated 15.5.1990 of which particulars
have been mentioned in the application but copy of the
order has not been filed. In the circumstances, O.2.
is rejected. It will, however, be open to the applicant
to bring a fresh applicaticon as and when the copy of

the impugned order is available with him.
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